CENTRAL ADMINISTRATIVE TRIBUNAL.' JaBauPUR B

28 of 2003

Japalpur, this the 3rd day of Deceiber, 2003

Hon'ble sShri H.Pe Singh, Vice Chairman
Hon'ble Shri G, Shanthappa, Judicial Menber

H,C0. Codesiwar aged dbout 58 yeslS,

son of late shivaji Godeshwar, BY

occupation Ex-Senior Section Engineer,

Electrical Loco Shed, Bhilai, R/0.
LIG-51-Waishalinagar, Bhilai,

District - Durge eee Applicant

(By #dvocate = Shri anirudh Hingwasi on behalf of Shri
A JAa, awasthy)

vVver sus

1. Union of India, Through the
General lienager, Southern
Eastern Ruilway, Kolkatta.

2e Divisional Railway Manager,
Southern Eastern Rellway,
BilEiSpur.

3. Senior Divisional Electrical gngineer,
Zlectrical Loco southern séstern
peilway, Bhilai. Distt s burge. cee Responcents

(By advocate - Shri il.N. Benerjee)

O R D & R (Oral)

By G. Shanthappg, Judicial letber -

The relief of the applicant in the Original applica-
tion is for dairecting the respondents to reledase the
entire amount towerds the post retiral benefits wnd cues
payeble to the applicent alongwith the interest @ 24% per

annum from the date of its fallen aue +il1l its realiscatione

~

2e when +the respondents have did not grant the post
retiral benefits to the epplicunt, he had subultted &
representation dated 30.11.2002 (Anneiure n=l) o« the
respondents have not consiaered the matter till dete cnad

they slept over the Sune. ilence the gpplicunt hasS approa=

ok




ched this Yribunal for grant

3 after heering both the

red view that ends of just

the responaents to consider the representation

306112002 (Annexure &=4) oI the applicant by

stice would be net,

sides, we are of thec considem

if we diract

ceted

p&ssing &

considered and appropriate order within a period of one

month from the Aste of receipt of copy of this o

on the saild observations

4e

cf. No Ccosts,

(G4 Shauthappa)
Judicial Member

HSA 1]

accordingly, Ahe Cricinal application stands
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Vice Chalma





